
Family Court, Indore.
Kindly acknowledge the same.

End: As above.

.
M, RIGHT TO

r-W INFORMATION

HIGH COURT OF MADHYA PRADESH;BENCH AT INDORE
FORM -'C'

Outside the Jurisdiction of the authorized person
(See Rule 4(1)

No.RTIA/DR-HCIND/ 	 /
	 Indore, Dated 07.02.2015

From:
The Deputy Registrar,
State Public Information Officer,
High Court of M.P.,Bench at Indore.

To,	 ,...-
v'lhe State Public Information Officer,

Family Court,
I nd ore.

Sub: Applications under R.T.I. Act, 2005

Please refer the two applications No. NIL dated 04/02/2015 applied
by Mr. Manoj Ramprakash Pande, Pune registered at I.D. Nos. 59/2014-15
& 60/2014-15 at this Bench Registry, regarding supply of information
related to Family Courts, Indore and same are forwarded in original(two)
for necessary action at your end as the same belongs to the jurisdiction of

I I% IUI

DEPUtrY REGISTRAR 	 C) ojç
STATE PUBLICI INFORMATION OFFICER,

HIGH COURT OF M.P.
BENCH AT INDORE.

Endt. No.RTIA/DR-HCIND/ 3I	 Indore, Dated 3.02.2015

Copy forwarded to:

Mr. Manoj Pande S/o Ramprakash Pande,
South Court,
South Main Road,
12, Koregaon Park,
Pune -1
(with request to contact the above Authority for further information
in the matter)

(RAJESH 4KUtSHARMA)
DEPUTY REGISTRAR

STATE PUBLIC INFORMATION OFFICER,
HIGH COURT OF M.P.
BENCH AT INDORE.
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•	 __	 FORM 'A

	

z4 T t1TFE	 3i ci d c1 1

Form of apphcaton for seeking Information]

____ - (See rule- 3)
•	 ID.No. Dated	 .

•	 [rt	 ( For official use)]

Glt	 1tJ	 1
(Public Information Officer), 	 )

(M.P. High -Cour

i. (a)	 i WaT (Applicant's Name)	 ....
(b) E15T UIM (Father's Name)	 -.	 .	 4)4,y) t ..
(c) 3 (Age) 4 
(d) ccjg	 (Occupation)	 .......................

2. TT (Address)	 :-t-

3. 13i Jcl CbI	 Z5T	 .0	 (Particulars of information) -
(a) frii 14-1TaT (Concerned department) 	 '4
(b) cng'I rr4't 	 ET	 cUl (Particulars Y information required) 	 •

(i) cngl DT?r	 rii	 lci	 (Details of information required):-
.&J J.

L. i...... . a4e.. .	 .. . 4tA4 .	 4•
AJ'-

W.	 .	 ........................................................

(ii)rr
(Period for which information asked for) ..........).	 . ...

(iii) 3!4	 (Other details).	 ...............................
4.	 arar cci	 si ci ct th31faTf4iEfW	 Trg 5

	

fr%i VPcfs7FT 3id$cl Ttt 3fRft	 UU 	 3fI	 3Ttra
5TrTzr t ?TTT	 I	 •	 •

(I state that information Sought does not fail within the restrictions contained in Section6'3of the
Act and to the best of my knowledge it pertains to your office.)	 •

5. 3fr	 TT	 . 50/—	 4	 c	 2 dcj
(Application lee Rs. 50/- in the form of Non-Judl.Stamp is enclosed herIe\, h).

4c1)cI (End.):- 	 fO \
24'&l(Non JudI. Stamp

•	 .

3TTZI

	

...........	
........... (Signature of Applicant)

•zrm	 ) [E-mail address (ii arty)) ..........................
-TT

	

	 cbdlic4{c'14) [Telephone No. (Offlce)JQ5&.2-
O (Residence) .... 	 ..

(Place);- -'-'	 -
1CI	 (Date):-
IJote :-(i) Reasonable assistance can be provided by authorized person in filling up the Form W.

(ii) Please ensure that the FormW is complete in all respect and there is nq ambiguity in providing the detailt
of information required.
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2.	 114jcpci1 ft g f pci uii . 1011 WR	 4iii q idgi1 ft \54R^Icl
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(tl1u	 l/'i	 i-n z3ffiRrWftlT)
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•	 FORM 
•	 J	 •	 311 El iz 61 U

Fowm oiappcaton for seeking ffiformat n

	

:	 (See rue 3)
ID.No. Dated	 .

• 	 t-q( For official use )1

(To),	 .
•	

GjJ 3fJ5J	 I
	(Public Information Officer),	

- (

•  ±(P.High-Couri4 
I..

i. (a)	 i	 ( Applicant's Name) 	 -	 .........
(h)	 l	 ( Father's Name)
(c) 3(Age)
(d) oe4 ci 'i 1 ;!l 	 (Occupation)	 :-... . ......'Y)! .-....................

2. tmT (Address)
PX);PO'iC.....L...

Trr1=r	 r	 rrrrr	 /,i.-._ ,..	 ...... ............	 (.J

	

rIt!'._UIdI	 UI	 IflUIlIItIUII) -

(a) T4fT1 I1 1T (Concerned department)
(b) 4T] $Tft	 171c1I.1	 t5T	 Ic4L1I (Particu	 of information required)

(i) 55T4ft DT	 TcicZ1	 II'cd Z4 (Details of information required)
L

Q-Lu) 	 j2ti	 .
.................

-)A - IA	 _S C.A.nF3	 vo.

....	 4..	 .41A....
(H) Erizft rrft 11 c1451	 iai 3[I

(Period for which information asked for). 	 . .2!. 11	 .

34	 (Other details). 	 - .......................................
4. .WTaT ,:ti	 d	 31	 TTE! 3

iar 31	 z
t R1TT

(I state that information sought does not fail within the restrictions contained in Sec ionof the
• Act and to the best of my knowledge it pertains to your office.)

5. ri	 . 50/— 247 c-4 iS4 cID	 ci Jc	I
(Application fee Rs. 50/- in the form of Non-Judl.Stamp is enclosed 	

tb).Dated
Encl. )	 •

-1	 5(Non Judi. Stamp No.)	 ......

•	 3TZf5	 9R (Signature of Applicant)
trr	 (ei	 th) [E-mail address (if any)] ....................................

Tq[Telephone No. (Office)	 ..

	

•	 1T (Rsidence) --	 ..

	

(Place): - - -	 -
(Date) :— - fl24V 1

Note :-(i) Reasonable assistance can be provided by authorized person in filling up the Form 'K.
(ii) Please ensure that the Fox-rn	 is complete in all respect and there is nq ambiguity in providing the details

of information required.

I
U



U

jo	 !,?

 

a- I wil
- 	wc •• II41l

::	 p	 1	 -	 ______

_____ •%l
	 ___

"MICIR 
1!gg

MEN

Tom"

IL

a	

A	 -



0

F-Z ̂u

7 T rr	 '.

ni

C

S

LI



.
M= RIGHTTO

UP INFORMATION

HIGH COURT OF MADHYA PRADESH;BENCH AT INDORE
FORM -'C'

Outside the Jurisdiction of the authorized person
(See Rule 4(1)

No.RTIA/DR-HCIND/ 311	 Indore, Dated 07.02.2015

From:

The Deputy Registrar,
State Public Information Officer,
High Court of M.P.,Bench at Indore.

To,
The State Public Information Officer,
Family Court,
I nd ore.

Sub: Applications under R.T.I. Act, 2005

Please refer the two applications No. NIL dated 04/02/2015 applied

by Mr. Manoj Ramprakash Pande, Pune registered at I.D. Nos. 59/2014-15
& 60/2014-15 at this Bench Registry, regarding supply of information

related to Family Courts, lndore and same are forwarded in original(two)

for necessary action at your end as the same belongs to the jurisdiction of
Family Court, lndore.

Kindly acknowled ge the same.

End: As above.	 --
(RAJESHK	 R SHARMA)

DEPUTY REGISTRAR
STATE PUBLIC INFORMATION OFFICER,

HIGH COURT OF M.P.
BENCH AT INDORE.

Endt. No.RTIA/DR-HCIND/ 	 Indore, Dated 04.02.2015

Copy forwarded to:

Q Mt. Manoj Pande S/o Ramprakash Pande,
South Court, R
South Main oad,
12, Koregaon Park,
Pune -1
(with request to contact the above Authority for further information
in the matter)	 (77	 A

's.jRAJES1 KUMAR SHARMAf
DEPLTY REGISTRAR

STATE PUBLIC INFORMATION OFFICER,
HIGH COURT OF M.P.
BENCH AT INDORE.


	Page 1
	Page 2
	Page 3
	Page 4
	Page 5
	Page 6
	Page 7
	Page 8
	Page 9
	Page 10

